| TEM NO. 301 COURT NO. 2 SECTI ON XI A
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
A3 in CVIL APPEAL NO 1318 OF 2011
STATE OF ORI SSA & ORS. Appel I ant (s)
VERSUS
MANJ USHREE PATNAI K Respondent ( s)
(Wth appln(s) for nodification of Court’s Order and office report)

Date: 21/02/2013 This Matter was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE P. SATHASI VAM
HON BLE DR JUSTI CE B. S. CHAUHAN

For Appellant(s)/
Applicants

Radha Shyam Jena, Adv.

Si ddhart h Panda, Adv.
Pabitra Ku. Biswal, Adv.
For Respondent (s) Manj ul a Gupt a, Adv.

Prem Sunder Jha, Adv.

. Devendra Kr. Si ngh, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

=35 =%

Heard | earned counsel for the applicants and perused
rel evant material.

Interlocutory application is dismssed in terms of
si gned order.

[ Madhu Bal a] [ Savita Sai nani ]
Sr. PA Court Master
(Signed order is placed on the file)

I'N THE SUPREME COURT OF | NDI A

Cl VI L APPELLATE JURI SDI CTON

| NTERLOCUTORY APPLI CATI ON NO. 3
I'N

ClVIL APPEAL NO. 1318 COF 2011

STATE OF ORI SSA & ORS. ... APPELLANT (S)
VERSUS
MANJUSHREE PATNAI K ... RESPONDENT (S)

ORDER

t he

t he



Heard | earned counsel for the applicants and perused the
rel evant material.
Interlocutory application is dismssed.

NEW DELH J.
FEBRUARY 21, 2013 [DR B. S. CHAUHAN|



